
 
 

 
 

Sd/- 
Vivek Raheja 
Resolution Professional of 
Gupta Exim (India) Pvt. Ltd. 
IP Registration Number: IBBI/IPA-001/IP-P00055/2017-18/10133  
JD-2C, 2nd Floor, Pitampura, Delhi – 110034 
 

 

Annexure – 7 
Name of the corporate debtor: Magppie International Limited; Date of commencement of CIRP: 26th February, 2020; List of creditors as on: 31.03.2021 

"List of operational creditors (Government dues) 
(Amount in₹)"               

 

Sl. 
No. 

Name of creditor 
Identification 

No. 

Details of claim received Details of claim admitted 

Amount 
of 

contingent 
claim 

Amount 
of any 
mutual 
dues, 
that 

may be 
set-off 

Amount of 
claim not 
admitted 

Amount of 
claim 
under 

verification 

Remarks, 
if any 

Date of 
receipt 

Amount 
claimed 

Amount of 
claim admitted 

Nature of 
claim 

Amount 
covered 

by 
security 
interest 

Amount 
covered 

by 
guarantee 

Whether 
related 
party? 

% of 
voting 
share 

in 
CoC 

     

1 Employees Provident Fund MIL/B0028 27.07.2020 
               

74,45,483  
                  

74,45,483  Operational NO NO NO N/A NIL NIL 
                        
-    NIL NO 

  Total     
               
74,45,483  

                  
74,45,483  

                            


